TI TEM NO. WM COURT NO. 8 SECTION Il T A

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

l.ANO ...... OF 2009 IN CIVIL APPEAL NO(s). 1973 OF 2006

STATE OF HARYANA & ORS. Appel | ant (s)
VERSUS

M S. BALDEV SPINNERS PVT. LTD. & ORS. Respondent (s)

(Appl n. for directions)
Date: 11/02/2009 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR, JUSTI CE MARKANDEY KATJU

For Appellant(s) M. Anoop G Choudhary, Sr. Adv.(mentioned by)
M. T. V. Geor ge, Adv.

For Respondent (s)
M. Subranoni um Prasad, Adv.

Ms. Kusum Chaudhary, Adv.
M. H manshu Shekhar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

List the I. A on 16. 2. 20009.

( Ravi P. Verma ) ( Anand Singh )
Court Master Court Master



